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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

AT HYDERABAD.

HYDERABAD

BENCH

0.A.No.1479/96. ' Date of order : 6,1.1997,
Between
S,.kingaiah .. Applicant
And
1. Union of India,

Reptd, by its Secretary,
Dept. of Posts,
New De 1hi .

Director of Accounts (Postal),
Andhra Circle,
Hyderabad.

2,

Chief Postmaster-General,
A.P.Circle,

Hyderabad-l. .o Respondents

Counsel for the Applicant .. Shri P,B.Vijaya

counsel for the Respondents
: * . Add 1 - CGSC

CORAM

Hon'ble Shri Justice M.G.Chaudhari
Hon'ble Shri H.Rajendra Prasad : Member(A)
order

YPer Hon'ble Shri H.Rajendra Prasad : Member (A) I

The grievance of the applicant in this cése
he was promoted as Junior Accounts Officer on re
w.e,f. 9.5.87 alongwith his junior Shri Abu Zahe
The fact of the case 1s that the applicant volun
as Junior Accounts Officer in P&T Civil Diyision

July, 1981 to June, 1989, whereas his junior, Shri

Mahbub Alam, who was available locally seems to h

a series of short spells of adhoc promotion in 1

The applicant now requests for a proforma adhoc
Junior Accounts Officer with effect from the dat

Shri Abu Zaheer Mahbub Alam was promoted on adhc

.. Shri Kota Bhaska

5 vice-Chairma

Kumar

r Rao,
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is that
gqular basis
er Mahbub Alam
teered to work
, Rajkot, from’
Abu Zaheer
ave beeﬁ given
ocal vacancies-
promotion io.
e the sald
¢ basis.,
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2. The matter was considered by the Chief Postmaﬂter-General

and a detailed reasoned reply was furnished to the applicant

vide annexure I. The purport of the decision is that no provi-

sion exists for proforma promotion in short term leave vacancies

arising 'purely locally. This reason is considered adequate and

covered by rule,

3. The applicant has no ground to claim the relief prayed for,

The 0.A. is therefore diswmigsed at the admission stage, No costs.
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yasad ) ( M.G.Chéu&hari )

06 JAN 97

Dated: 6,1,1997,
Dictated in Open Court.,

Vice-Chairman.
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0.A.1479/96.
To

l. The Secretary, Union of India,
Dept.of Posts, New Delhi,

2. The Director of Accounts (Postal)
Andhra Circle, Hyderabad.

3« The Chief Fostmaster General,
AP,Circle, Hyderabad-1,

4, One copy to Mr, P.B.Vijayakumar, Advocate, CAT.Hyd.
5. One copy to Mr,Kota Bhaskar Rao, Addl +CGSC.CAT, Hyd,

6. One copy to Library, CAT,Hyd.
B. One spare copy.

pvm.
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COMPAKED BY BPPKOVED BY

IN Tha ChoJTRAL ADMINI STRATIVE TRIBUD
HYLERAZAL BRNCH AT HYLERABAD

, THE HON' BLL MR.JUSTICE M.G,CHAUDHARI
) - VICE~CHAT RMAN

AND

"‘HE HON'BLE MR.H. RAJENDRA PRASAD

MEN’BER(ADMI\I)

Jateds (- -199)
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' ’ ‘asued.
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Lsposfd of with diswctions

Dsmi ssed. LMC\&M&UW&A CZ(‘*%L.
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Lismigsed as withdrawn,

dsmigsed for Qefau‘;t.
rdered/re jected.
pvm, iog.ofder as to cog:s.
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